












































Annexure VII: Details of Complaints related to RTM

Description: Each TSP, as TAP as well as OAP, require to capture minimum following details of all complaints and Reports handled by TSPs on DLT. [Details of the complete life cycle of all complaints and Reports.]
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Annexure VII: Details of Complaints related to RTM
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Annexure -V : Details of Complaints related to UTM

Description: Each TSP, as TAP as well as OAP, require to capture minimum following details of all complaints and Reports handled by TSPs on DLT. [Details ofthe complete life cycle of all complaints and Reports.]
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Annexure -VIil : Details of Complaints related to UTM
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Annexure-IX: List of Senders and Mohile Numbers/ Landline Numbers/ SIPs/ PRIs/ other telecom resources Blacklisted/ Disconnected due to UTM violation

Name of blacklisted Count oftelecom resources of Type of Date of disconnection of List of N\ames of | Date ofsharingof] Whether Date of Action Acceptance
Sender Blacklisted Sender Connection | Mobile Number/ Landline | Access Providers blacklisting any Receiptof | takenon | /Rejection
(individual | Number/ SIP/ PRI/ other with whom the information with |representati | Representa |representat Date
or telecomresources information about the Aceess on received tion ion
Enterprise) | mentioned in Column B blacklisting of the Provider from Sender
Landlin |Mobile |SIP/PRI|Other |Total Sender nentionedin
e/FTTH shared Column E
A B1 B2 B3 B4 B C D E F G H 1 1
Airtel Pending
BSNL Accepted
MTNL and Sender
Reactivated
QrL
RCL Rejected
RJIL
TTL
VIL
STPL
ALL

* List should include all Disconnected/Black listed Senders including those senders who have been reactivated after receipt of representation in

the reported month

Annexure-9(B): List of Senders and Mobile Numbers/ Landline Numbers/ SIPs/ PRIs/ other telecom resources Blacklisted/ Disconnected by the
Access Provider due to UTM violation (as per information about Blacklisting received from other Access Providers)

Name of blacklisted Count of telecom resources of Type of Date of Receipt of Name of Access Date of
Sender Blacklisted Sender Connection Information about Provider who, as | disconnection of
{Individual | blacklisting ofthe Sender OAP, first Mobile Number/
tandlin | Mobile | SIP/PRI] Other | Total or from the other Access blacklisted the Landline
e/FTTH Enterprise) Provider Sender Number/ SIP/ PRI
mentioned in
Column B
A B1 B2 B3 B4 B G D E F
Airtel
BSNL
MTNL
QTL
RCL
RJIL
TTL
VIL
STRL

Note: As per provisions of TCCCPR-2018 & 2025, OAP shall put the Sender under blacklisted category on UTM violation. Once blacklisted, not only all the telecom resources of
the Sender shall be disconnected for one year by O AP & all other Access Providers, but also no new telecom resources to such Sender shall be allocated by any Access Provider
for one year. However, one telephone number may be allowed to be retained by such sender during this period. Accordingly, Annexure-9(A) is to be filled by OAP in respect of
each of the Blacklisted Senders. Correspondingly, each other Access Provider shall give information as per Annexure-9(B) in respect of each of the Blacklisted Senders as

i



Annexure X: Executive Progress Summary: To be submitted as TAP and OAP with status as on last day of reporting month

Name of TSP as TAP:

Total Complaintsreceived by TSP as TAP A
Number of total complaints received against the UCC from SMS mode Afi)
Number of total complaints received against the UCC from Voice call mode Alii)
Total Complaintsrejected by TAP B
Number of complaints rejected If the complaint lacks the sender number/ header or Date of receipt of UCC B(i)
Number of customersinformed about the format and procedure when their complaints were treated as invalid due to B(i)a)
B(i)

Number of complaints found invalid due to UCC more than 7 days old Blii)
Total Complaints transferred by TSP as TAP to OAP(s) including itself C
Total Complaints transferred by TSP as TAP to Airtel Cfi)
Total Complaints transferred by TSP as TAP to BSNL o C(ii)
Total Complaints transferred by TSP as TAP to MTNL C(iii)
Total Complaints transferred by TSP as TAP to QTL Cliv)
Total Complaints transferred by TSP as TAP to RIIL C(v)
Total Complaints transferred by TSP as TAP to Rcom C{vi)
Total Complaints transferred by TSP as TAP to TTL C{vii)
Total Complaints transferred by TSP as TAP to VIL C{viii)
Total Complaints transferred by TSP as TAP to STPL Clxi)
Total Complaints pending to be transferred as TAP to OAP(s) on last day of reporting month (A-C) D
Name of TSP as OAP :

Total Complaints received by TSP as OAP from TAP(s) including itselfin reporting month E
Total Complaints received by TSP as OAP from TAP(s) pending from previous month to reporting month F
Number of complaints to be resolved as OAP (including G
backlog complaints from previous months) (E+F)

Number of complaints to be resolved as OAP against UTM out of G H
Number of complaints to be resolved as OAP against RTM out of G I

No of Registered Telecom resources (SMS Headers) against which complaints were raised 1{i)
No of Registered Telecom resources (140/ 1600 / )against which complaints were raised i(ii)
Number of complaint closed out of G on last day of reporting month J
Number of complaint pending out of G on last day of reporting month K
Number of disconnected senders after completion of investigation for complaints reported in G in reporting month on L
last day of reporting month

Number of blacklisted Senders after completion of investigation for complaints reported in G in reporting month on last M

day of reporting month




